20.08.2010

CONTENTS

Fifteenth Series, Vol. XI, Fifth Session, 2010/1932 (Saka)
No. 20, Friday, August 20, 2010/ Sravana 29, 1932 (Saka)

SUBJECT PAGES

SUBMISSIONS BY MEMBERS 3-9

Re: Reported threat to Sikh Community from militants
in Jammu and Kashmir

ORAL ANSWER TO QUESTION
Starred Question No. 381 12-18

WRITTEN ANSWERS TO QUESTIONS

Starred Question Nos. 382 to 400 19-85
Unstarred Question Nos. 4364 to 4593 86-540



20.08.2010

PAPERS LAID ON THE TABLE

MESSAGES FROM RAJYA SABHA
AND
BILL AS PASSED BY RAJYA SABHA

COMMITTEE ON ABSENCE OF MEMBERS
FROM THE SITTINGS OF THE HOUSE
2" Report

STANDING COMMITTEE ON FOOD, CONSUMER
AFFAIRS AND PUBLIC DISTRIBUTION
8™ Report

STANDING COMMITTEE ON LABOUR
()13™ and 14™ Reports

(ii)Statements

STANDING COMMITTEE ON WATER RESOURCES
5™ Report

STANDING COMMITTEE ON HUMAN RESOURCE
DEVELOPMENT
225™ Report

TRADE MARKS (AMENDMENT) BILL, 2009
Shri Anand Sharma

STATUTORY RESOLUTION RE: DISAPPROVAL OF
INDIAN MEDICAL COUNCIL (AMENDMENT)
ORDINANCE, 2010

AND

INDIAN MEDICAL COUNCIL (AMENDMENT) BILL, 2010

Motion to Consider
Clauses 2, 3 and 1
Shri Ghulam Nabi Azad

Motion to Pass

541-549

550-551

552

552

552-553
552

553

554

554

554-558
554-558

559-561

559-560
560
561
561



20.08.2010

ANNEXURE -1

Member-wise Index to Starred Questions

Member-wise Index to Unstarred Questions

ANNEXURE — 11

Ministry-wise Index to Starred Questions

Ministry-wise Index to Unstarred Questions

562
563-567

568

569



20.08.2010

OFFICERS OF LOK SABHA

THE SPEAKER

Shrimati Meira Kumar

THE DEPUTY SPEAKER

Shri Karia Munda

PANEL OF CHAIRMEN

Shri Basu Deb Acharia
Shri P.C. Chacko
Shrimati Sumitra Mahajan
Shri Inder Singh Namdhari
Shri Francisco Cosme Sardinha
Shri Arjun Charan Sethi
Dr. Raghuvansh Prasad Singh
Dr. M. Thambidurai
Shri Beni Prasad Verma

Dr. Girija Vyas

SECRETARY-GENERAL

Shri P.D.T. Achary



20.08.2010

LOK SABHA DEBATES

LOK SABHA

Friday, August 20, 2010/ Sravana 29, 1932 (Saka)

The Lok Sabha met at Eleven of the Clock

[MADAM SPEAKER in the Chair]
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... (Interruptions)
MADAM SPEAKER: Question No.381, Dr. Nilesh Narayan Rane.
... (Interruptions)
L& HEGAT: HUAT 96 TSV | 3T JeA-HTdd & 91§ qrfery |
SHRI NILESH NARAYAN RANE (RATNAGIRI-SINDHUDURG): I would like to
ask...

... (cgagm)

Y ABIGAT: TATe], Sfl, AT YeA-bIdd D dI8 YI-UeR H Ty 3l 317 98 S1Y| Ue-Hhlel del
af
... (Interruptions)
MADAM SPEAKER: Why do you not ask your question?
... (Interruptions)
SHRI NILESH NARAYAN RANE : Madam, the Minister cannot hear me.
MADAM SPEAKER: He can hear you.
... (Interruptions)
ey AEEAT: 1Y MY Y-t do AIRY, YrI-ex # aIferg|
.. (eTaer)
A& WEGAT: 3] Y I8 TR, YU A Iferg|
... (agm)

et wRrean: WAl St @1 drem g, w4 St oe @E @ 2

... (Interruptions)
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11.03 hrs.
SUBMISSIONS BY MEMBERS

RE : Reported threat to Sikh Community from militants in Jammu and Kashmir

MADAM SPEAKER: Nothing will go on record except what Shri Pawan Kumar
Bansal says.
(Interruptions) ... ~

MADAM SPEAKER: Nothing will be recorded.
[HET BRI A IR el G FAt (37 gaw FAR d9A) 2 3119 q31 dre Qg | . (F@Em) 3ma
ST, W U 9 BT qre |
A& FRIGAT: TSI Sfl, 3T T HR I8 87 4! 3T 46 Y, Y-TeR 4 qiferg|
SHRI PAWAN KUMAR BANSAL : As regards the matter raised by Dr. Rattan Singh
Ajnala, I want to say that the Government has taken note of it, the Government will
look into it.

.. (eraE)
T HASAT: HAI ot 7 3y forv 9 fen, 3@ 3y 9 Sirsv|

.. (e
3rezel WEIGAT: 31 YI-UeR H qiferg|

.. (@aygr)

11.04 hrs.

At this stage, Dr. Rattan Singh Ajnala and some other hon. Members
came and stood on the floor near the Table

.. (cTaem)

Iemer wEIEA: Hal off 7 dver fear Bl

* Not recorded
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.. (eTET)
2 9a HAR THA: DR T4 I1d Dl TURAT F ol 8, WRDR 4. .. (Fq™)
e WS HUAT AT B Sy |

.. (e
JTET HBIGAT: ATY I AT R SR &l fHe ared eilforg|

.. (eTaE)

e HBISAT: 3T YT Hie TR SHR Y= g1 Hg SIov|

... (Interruptions)
SHRI PAWAN KUMAR BANSAL : Madam Speaker, neither does the Government
accept any obnoxious event anywhere. [ want to make only that clear. ... (Interruptions)

LAY FRISAT : SI. ST Sil, MY T AT W ATHY dld oNfoiv|

.. (erae)
MADAM SPEAKER: Go back to your seat and say what you want to say.

... (Interruptions)
SHRI PAWAN KUMAR BANSAL: Madam, I want to reassure the hon. Members that
the Government takes a serious note of any obnoxious event like this. ... (Interruptions)
MADAM SPEAKER: You go back to your seat and speak.

... (Interruptions)

SHRI PAWAN KUMAR BANSAL: Madam, I want to reassure all the hon. Members

of the House, and the country ... (Interruptions)

11.07 hrs.

At this stage, Dr. Rattan Singh Ajnala and some other hon. Members
went back to their seats

... (cgagm)
& FRISAT : 3T 96 SgU| I¢ dioH & foTT war 2

... (cgagm)
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et wetedn ¢ AN Iaw feer SN, AT Ay W 95 syl
... (9Er)
SHRI KIRTI AZAD (DARBHANGA): The Leader of the House should respond. ...
(Interruptions)
MADAM SPEAKER: Nothing will go on record.
(Interruptions) ... "
MADAM SPEAKER: Dr. Ajnala, please speak.
DR. RATTAN SINGH AJNALA (KHADOOR SAHIB): ....(Spoke in Punjabi)
ST WA : Tl IASHTA Sil, MY b e & oy 3y |
.. ()
e HRIGAT = (ST Sfl, TR Bl g1 A G efiforg |
... (9Er)
MADAM SPEAKER: Why are you doing like this? I just want to say something to you.
... (Interruptions)
MADAM SPEAKER: Just sit down for a minute. [ have to say something.
... (Interruptions)
MADAM SPEAKER: Please sit down. I want to say something.

... (Interruptions)

LAY WEGAT : 3MU I W8T/ 3T $H e I B ¢l oI PV Hel ol TAAY AT HUAT 93
ST
... (cgagm)

MADAM SPEAKER: I understand your emotions. Please sit down.

... (Interruptions)

ST WRISAT : BX Y I § i1 AT FaYE Ul HRAT Sih el gl

... (cgagm)

* Not recorded
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A& HEGAT : ATl Sfl, oI B A8 el € & U Uodl H died I8 & g9 U™ U 9
BT BIS AIfed Tl 7| $AfIY 3MMUD gRT Uod! § alel U YINU[ BT Fexfeed gl & U1 & =l
3. Yo+ R srorren : A9 Wiar, § R4 ¥ arat <t gl
m&mﬁm:éﬁ—cﬁ%‘lm%ﬁﬁaﬁéﬁﬁmg

ST, a1 [iE sromen @ e B Aonal & de Wl g9 fegwdr Bl Tonal Y iR 9gd
Srersal A€t .. (7aem)

3TeAET HEGAT : 37T ANT RN TS 8 I8 57

... (gEr)
3rezel WRAGHT : 3T R &S B TY?

. ()
L& HEIGAT : 31U Sol A BN |

. ()

1. Y9 Rig IoHTen ¢ oS & 9e A B 91, Ui & A1 eSSt | Ui &
AR dTeY Todl gl fiat W aifhe & oieigdl o<t Wi, it & donfedt 5 Tshy Tifhed &1
qHIaa fHa1l HRAE &1 oferg # W donfaal 7 Scax fegw™ &1 @ faar # a8 qamn arsar
g & 916 g9R Uodl & S SR |, deil | Red ©l A SXATHS Sl @ @nedl © b agl |
g <ol SY AT S¥AM &3 B DR o7 BH A Ad o, ... (aET)

A&l HESAT : 3T 3[F IS ST

... (cgagm)

MADAM SPEAKER: Please take your seat.

... (Interruptions)

ST WRISAT : 3MUB! a1 81 Y| ISHIAT St 1Y 98 S8v|

... (cgagm)

ST, Y g roren @ Uoniedl 5 agd A1 Attt & 2. (@)
MADAM SPEAKER: Please take your seat.

... (Interruptions)

MADAM SPEAKER: The hon. Minister wants to say something. Please sit down.


rjs
(Fd. by c1)
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... (Interruptions)

MADAM SPEAKER: Nothing will go on record.

*

(Interruptions) ...
L& HEGAT : S Sff MY 43 S-y|

. (erae)
L& HEGAT : A Sl 3§ Y|

(@)
ST, Ya=1 Rig sromen : Rrdl & 9 a1 = iR I1fa @t =W SR WIRBR H . (Sraer)

A& FRISAT : 3T (U d1d Hg of &1 379 3T 96 gV

... (cgagm)

ST, Yo+ Rig sromren ¢ yarH=E St 89 S 919 &7 Smeard < .. (eragm)

SHRI PAWAN KUMAR BANSAL : Madam, I just want to ... (Interruptions)

ST, el wegE AT (ST A, 9 U fiMe 39 S W Al Bl SSiloid o WY, I8 dgd
Tfed 59 2. (adgm)
JTeT HRIGAT : MY 96 S| GO WaR Bl a1d WY G|
... (agm)

MADAM SPEAKER: Nothing will go on record except what Dr. Mirza Mehboob Beg
says.

... (Interruptions)
MADAM SPEAKER: Please keep quiet. Please sit down.

... (Interruptions)
<. ot weqe A A, oo W # A o TrewT onw Efe # ¥' R wdt gl .. (sraum)
MADAM SPEAKER: Nothing will go on record except what Dr. Mirza Mehboob Beg

says.

... (Interruptions)

* Not recorded
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ST, fwt weg@ 1 SN g9@ SToAd AT @ Y §, sd @ MU 8, BN Siedrd 1 Sadell ¥
IRE AT 81 MY & I8 PWR B (o & RadTd &, I8 SHRAT & Radd g1 SR F1 &
TAGHM, 3R U BT &Whl 8RN, A BA 39D RIah oS iR $HdH! SO 89 HTR B a=elt
W T8 < Wb &l Ay § AT HE B A B A1 . (FET)

JeE ARIGAT : Y d3 M8y

... (@agm)

ST, fisT W 9 oo TR 9 9 Bl YRSIR Ao bRl g ... ()
MADAM SPEAKER: Nothing will go on record except what Dr. Mirza Mehboob Beg
says.

... (Interruptions)
<. fiet #ege A : U7 IR @ GO & 91 T8 8 9dhdl 21 L. (JEuH) 98 ST ©
Rae &1 ... (auH) HHR B AT [depel 30 g 9ISl & A1 WSl BdR 50b Rach

S| ... (Fae) BRI B Ushdl iR Rdsdl @ oy gHen Jsdl &l .. (agm)

SHRI PAWAN KUMAR BANSAL : Madam, no one can deny the fact, rather we
reiterate today once again, that the Sikhs constitute a very patriotic ... (Interruptions)
What is this? ... (Interruptions)
MADAM SPEAKER: Let him speak. S8 310+t a1q &g & 2

... (Interruptions)
LAY WA © 37U 43 18T

.. (e

THE MINISTER OF FINANCE (SHRI PRANAB MUKHERJEE): Madam, my
colleague, Shri Pawan Kumar Bansal, the Minister of Parliamentary Affairs, has
already assured the House that the Government is fully aware of it. It is not only the
Muslims of Kashmir, but the whole of India will rise as one to protect the rights and
liberties of Sikhs who have sacrificed their lives for the freedom of this country, and
still what they are doing today. ... (Interruptions) Please let me complete. ...

(Interruptions)
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SHRIMATI MANEKA GANDHI : What about the Kashmiri Pandits? You have done
nothing for them as yet ... (Interruptions)
SHRI PRANAB MUKHERIJEE : A small section of the extremists and terrorists who
have vested interest in creating communal tension are indulging in it. Nobody in this
country is going to be with them.

I can assure Dr. Ajnala and all the hon. Members that the Government will take

all necessary steps to ensure that this does not happen. Thank you. ... (Interruptions)

MADAM SPEAKER: Thank you so much.
Q. No. 381, Dr. Nilesh N. Rane. Please ask your question..

... (Interruptions)
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N e R area (AFgR): I8 @1 8 T, Al Usel SAN a1 g Aoy ... (r@Em)
e AEIEA : qArgd g Ofl, 3T S SR 3ifaR 3 Irgq|

.. (eTET)
2 AT TWE (WRON): BF ANl B For) AfBA iR 91 aroq HRA, 89 @1 a9 arll & . (1a9T)
ST HEISAT : 3T A 3 SN ATAR | IS NI | 3y Y97 dIed gt Sy |

.. (eTET)

A& HBIGAT : AT HATG Sfl, AT 98 g | s g <fl, 98 S|

.. (eTET)
# Ta1 PAR §0A ¢ ARBR OF [l U HEN A1 99 W STHIA B, IH g ARG A

AGH Sl HEAl I1ed 8, S d9 99 W S| 81 BT Jad <, 3 a1 ST .. (@19

3JeTEY HATSAT : 39 93 Sy |

G
A gemm R area @ 599 SFar H &N g8l Brft L. (SraeT)
Ty wEed : gargd g Sfl, oy 98 Srgd| WAl St 9 A © Al 98 91 9Hiw 8l g 3
T DIl gt A
.. (o)
2 g [ ared @ 39 usel BAN A Al g (aer)
3rezeT HEEAT : I2i Hel § O Qe smm, I S onves faR 8, ag ey Raww| erft 7, @
faet s, @ NG| 3t e Bl @ |
... (agm)
A& HEIGT : 3T I AT | YTl & A1 Ul VAT 81 B ol AT TeADIA Il Qg I
B Y| 93 sy |
(@)
£ Jomrew Rig area @ 78, yscl BAN 91 G < ... (gEr)
S HISAT : AYD! a1 DY G o, 919 89 b8 R & [P I Y& A GAu| 3t &7 Sf. Ferwr &t

| ST ifery |

... (cgagm)
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3TeTET HENGAT : 3T U YfBA| M AT 98 WY, I R H Sy
.. (eraer)
el HEISAT : +Tal, 3G 95 |
.. (eTae)
it e IS ¢ BF SN ST B %2 Bl (aem)
e WRISAT : MY I3 TS| S+ <X W 3T AN 9Tl I8 2| MMYBT PIs AYATT T2l B & Bl
3T STYHATI T8 81 %2 &1 379 93 sy |

... (cgagm)

st Tad HUR d9e: g Al 9l SMUd! 98 gooid B ol oMY Hl ool dRad &l

el | .. (Fagr)

3rezel WG : 37T 98 WY | oW g Sf, onmu §o S| onft T, ¥ v H diferd |
... (cTagr)

2t gemaw Rig a1ea ;@ 3117 Ugd BN I G iy, SHSD a6 59 R iy . (Far)
L& HEIGAT : 37T YT YIS | 37T AT 98 T, Y Y& H Iosy|
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(Q. No. 381)

MADAM SPEAKER : Q. No. 381, Dr. Nilesh Narayan Rane.

SHRI NILESH NARAYAN RANE : Madam, through you, I would like to know from
the hon. Minister whether CODEX standards determined by Food and Agriculture
Organization and World Health Organization which are applicable to artificial
sweeteners and accepted by World Trade Organization as a measure to regulate the
standards of food safe for human consumption, are also accepted in India. If so, whether
these standards have been notified to the Prevention of Food Adulteration Rules? ...
(Interruptions)

SHRI DINESH TRIVEDI : Madam, CODEX is the highest international body in the
world which India is also a Member of and this CODEX body relates to......
(Interruptions)

# A TS : HEGd], UBcl I B G, T iR B AR 1. (Fag)

A& ARG : UTTDTA FA I, <Te], TG Sit| el HAR Sfl, 37 96 S8 | I YeX 4 &4

|g g

... (9Er)
A& HEIGAT : 37T I8 T, Y WS H B9 3MMYD! 91 Bl Joidl|

... (caaym)
T HEGHT : AT d3 sy, Jargd g St 89 ! I, eHen Gd &, A9l Gd © b T8l
G &1 YT A Yd & A, AT A G| 31 379 98 A1 |

... (cgagm)

MADAM SPEAKER: Nothing will go on record.

(Interruptions) ..."

* Not recorded
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11.19 hrs.
At this stage, Shri Shailendra Kumar and some other hon. Members
came and stood on the floor near the Table
... (agm)
SHRI DINESH TRIVEDI : Madam, as I have mentioned, CODEX is the highest
international body which deals with food standards guidelines and related to such code
and practices which is also jointly done by FAO and WHO. India has done even better
in the sense that whatever comes from the CODEX, India does not accept it blindly.
Under the PFA Act of 1954, we also have a Central Committee for Food Standards
which is known as CCFS.E
Under CCFC there are many Technical Committees. Whatever comes to India related to
food, this Technical Committee gets into the detail and then only everything is
permitted. Otherwise, we do not accept anything blindly.
At wE=fig ®. e : e AR, feE T & fog, fiew a1 & & fog srerwa Ao,
Welsl, YIeH S oM Hi Iarte terd e o € S @red & oy sifers
gl..(aum) Afdepa RUE & JAR 389G QI ST A o9 AR 3M1fe SHRAT 81 Febel!

gl ... (aam)

SHRI PAWAN KUMAR BANSAL : Madam, I would request the hon. Members to
wait for the discussion to take place in the House. We will have a full discussion on this
in the House when the Bill is taken up. Let them give their suggestions then so that
there will be a meaningful discussion.

$it wg=sg . @ieror : #31 Sif 7 S/ 3 ®er ® {6 no such report has come to the notice of
the Government, St W€l €l &1.. (@agM) # S AT8dT § b FT s WBR o AU "R W
NI e arel Il @ Ui Siredal & fiU B ded Sav 87 IfS &, a1 59 oo & +i=-
HIF A By Ty 87 (aer)

3TeAE WRIGAT : HEEE Sfl, AT ST ol Hed 7q gfoy, STeal oy

... (@agm)



S Ramaswamy
cd. by e1
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#t 7sRiE @, o : F 4R S F S A € 3w aR A e 9 & ey e

27 (cragm)

MADAM SPEAKER: The House stands adjourned to meet again at 12 noon.

11.22 hrs.

The Lok Sabha then adjourned till Twelve
of the Clock.

18
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12.00 hrs.
The Lok Sabha re-assembled at Twelve of the Clock.
(Madam Speaker in the Chair)

PAPERS LAID ON THE TABLE
... (Interruptions)

MADAM SPEAKER: Now, Papers to be laid on the Table of the House.

... (Interruptions)
2 Yo R area (HAqR):  oreger FEiedl, BAN e W FA1 HAT fordl 117 .. (AgET)
S WESAT & 3T U8 YU of B S|

... (cIgem)

THE MINISTER OF FINANCE (SHRI PRANAB MUKHERIJEE): With your
permission, I beg to lay on the Table a copy each of the following Statements (Hindi
and English versions) under sub-section (1) of the Fiscal Responsibility and Budget
Management Act, 2003:-
(1)  Quarterly Review of the trends in receipts and expenditure in relation to the
Budget at the end of the third quarter of the financial year 2009-2010.
(2)  Quarterly Review of the trends in receipts and expenditure in relation to the
Budget at the end of the financial year 2009-2010.
(3)  Quarterly Review of the trends in receipts and expenditure in relation to the

Budget at the end of the first quarter of the financial year 2010-2011.
(Placed in Library, See No. LT 2954/15/10)

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM NABI

AZAD): I beg to lay on the Table:-

(1) (1) A copy of the Annual Report (Hindi and English versions) of the Regional
Institute of Medical Sciences, Imphal, for the year 2007-2008, alongwith
Audited Accounts.
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(i1)) A copy of the Review (Hindi and English versions) by the Government of
the working of the Regional Institute of Medical Sciences, Imphal, for the year
2007-2008.

(2)  Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (1) above.

(Placed in Library, See No. LT 2955/15/10)

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT
(PROF. SAUGATA ROY): On behalf of Kumari Selja, I beg to lay on the Table a copy
of the Memorandum of Understanding (Hindi and English versions) between the
Hindustan Prefab Limited and the Ministry of Housing and Urban Poverty Alleviation
for the year 2010-2011.

(Placed in Library, See No. LT 2956/15/10)

12.01 hrs.

At this stage, Shri Shailendra Kumar and some other hon. Members
came and stood on the floor near the Table

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S.S.

PALANIMANICKAM): I beg to lay on the Table:-

(1) A copy of the Order No. U/S 119(2)(C) (Hindi and English versions) of the
Income Tax Act, 1961 dated 3 August, 2010, issued under section 119(2)(c) of
the said Act.

(2) A copy each of the following Annual Reports (Hindi and English versions) under
sub-section (8) of Section 10 of the Banking Companies (Acquisition and
Transfer of Undertakings) Act, 1970 and 1980:-

(Placed in Library, See No. LT 2957/15/10)
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(1)

(i)

(iii)

(iv)

)

(vi)

(vii)

21

Report on the working and activities of the Allahabad Bank for the year
2009-2010, alongwith Accounts and Auditor’s Report thereon.
(Placed in Library, See No. LT 2958/15/10)

Report on the working and activities of the Bank of Maharashtra for the
year 2009-2010, alongwith Accounts and Auditor’s Report thereon.

(Placed in Library, See No. LT 2959/15/10)

Report on the working and activities of the Central Bank of India for the
year 2009-2010, alongwith Accounts and Auditor’s Report thereon.

(Placed in Library, See No. LT 2960/15/10)

Report on the working and activities of the Dena Bank for the year 2009-
2010, alongwith Accounts and Auditor’s Report thereon.

(Placed in Library, See No. LT 2961/15/10)

Report on the working and activities of the Indian Overseas Bank for the

year 2009-2010, alongwith Accounts and Auditor’s Report thereon.
(Placed in Library, See No. LT 2962/15/10)

Report on the working and activities of the Punjab National Bank for the
year 2009-2010, alongwith Accounts and Auditor’s Report thereon.

(Placed in Library, See No. LT 2963/15/10)

Report on the working and activities of the Union Bank of India for the
year 2009-2010, alongwith Accounts and Auditor’s Report thereon.

(Placed in Library, See No. LT 2964/15/10)
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(viii)

(ix)

(x)

(xi)

(xii)

(xiii)

22

Report on the working and activities of the UCO Bank for the year 2009-
2010, alongwith Accounts and Auditor’s Report thereon.

(Placed in Library, See No. LT 2965/15/10)

Report on the working and activities of the IDBI Bank for the year 2009-
2010, alongwith Accounts and Auditor’s Report thereon.

(Placed in Library, See No. LT 2966/15/10)

Report on the working and activities of the Bank of Baroda for the year

2009-2010, alongwith Accounts and Auditor’s Report thereon.

(Placed in Library, See No. LT 2967/15/10)

Report on the working and activities of the Canara Bank for the year

2009-2010, alongwith Accounts and Auditor’s Report thereon.

(Placed in Library, See No. LT 2968/15/10)

Report on the working and activities of the Corporation Bank of India for

the year 2009-2010, alongwith Accounts and Auditor’s Report thereon.

(Placed in Library, See No. LT 2969/15/10)

Report on the working and activities of the Indian Bank for the year 2009-
2010, alongwith Accounts and Auditor’s Report thereon.

(Placed in Library, See No. LT 2970/15/10)
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(xiv) Report on the working and activities of the Oriental Bank of Commerce

for the year 2009-2010, alongwith Accounts and Auditor’s Report thereon.

(Placed in Library, See No. LT 2971/15/10)

(xv) Report on the working and activities of the Syndicate Bank for the year
2009-2010, alongwith Accounts and Auditor’s Report thereon.

(Placed in Library, See No. LT 2972/15/10)

(xvi) Report on the working and activities of the United Bank of India for the
year 2009-2010, alongwith Accounts and Auditor’s Report thereon.

(Placed in Library, See No. LT 2973/15/10)

(xvii) Report on the working and activities of the Vijaya Bank for the year
2009-2010, alongwith Accounts and Auditor’s Report thereon.

(Placed in Library, See No. LT 2974/15/10)

(xviii) Report on the working and activities of the State Bank of India for the
year 2009-2010, alongwith Accounts and Auditor’s Report thereon.

(Placed in Library, See No. LT 2975/15/10)

(xix) Report on the working and activities of the State Bank of Patiala for the
year 2009-2010, alongwith Accounts and Auditor’s Report thereon.

(Placed in Library, See No. LT 2976/15/10)

(xx) Report on the working and activities of the State Bank of Mysore for the
year 2009-2010, alongwith Accounts and Auditor’s Report thereon.

(Placed in Library, See No. LT 2977/15/10)
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(xx1) Report on the working and activities of the State Bank of Travancore for

the year 2009-2010, alongwith Accounts and Auditor’s Report thereon.
(Placed in Library, See No. LT 2978/15/10)

(xx11) Report on the working and activities of the State Bank of Bikaner and
Jaipur for the year 2009-2010, alongwith Accounts and Auditor’s Report

thereon.
(Placed in Library, See No. LT 2979/15/10)

(xxii1) Report on the working and activities of the State Bank of Hyderabad for
the year 2009-2010, alongwith Accounts and Auditor’s Report thereon.

(Placed in Library, See No. LT 2980/15/10)

(xxiv) Report on the working and activities of the State Bank of Indore for the
year 2009-2010, alongwith Accounts and Auditor’s Report thereon.

(Placed in Library, See No. LT 2981/15/10)
(3) A copy each of the following Annual Reports and Accounts (Hindi and English
versions) of the Regional Rural Banks for the year ended the 31% March, 2010 together
with Auditor’s Report thereon:-
(1) Sarguja Kshetriya Gramin Bank, Sarguja
(Placed in Library, See No. LT 2982/15/10)
(11)  Uttarbanga Kshetriya Gramin Bank, Cooch Behar
(Placed in Library, See No. LT 2983/15/10)
(i11)  Arunachal Pradesh Rural Bank, Papum-Pare
(Placed in Library, See No. LT 2984/15/10)
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(iv)

)

(vi)

(vii)

(viii)

(ix)

(x)

(xi)

Madhya Bharat Gramin Bank, Sagar

(Placed in Library, See No.

Sutlej Gramin Bank, Bathinda

(Placed in Library, See No.

Punjab Gramin Bank, Kapurthala

(Placed in Library, See No.

Rushikulya Gramya Bank, Berhampur

(Placed in Library, See No.

MGB Gramin Bank, Pali-Marwar

(Placed in Library, See No.

Jhabua Dhar Kshetriya Gramin Bank, Jhabua

(Placed in Library, See No.

Vidisha Bhopal Kshetriya Gramin Bank, Vidisha

(Placed in Library, See No.

Tripura Gramin Bank, Agartala

(Placed in Library, See No.

25

LT 2985/15/10)

LT 2986/15/10)

LT 2987/15/10)

LT 2988/15/10)

LT 2989/15/10)

LT 2990/15/10)

LT 2991/15/10)

LT 2992/15/10)

A copy each of the following Notifications (Hindi and English versions) under

sub-section (2) of section 38 of the Central Excise Act, 1944:-
The CENVAT Credit (Amendment) Rules, 2010 published in Notification
No. G.S.R. 416(E) in Gazette of India dated 18" May, 2010, together with

(1)

(ii)

(iii)

an explanatory memorandum.

The Central Excise (Second Amendment) Rules, 2010 published in
Notification No. G.S.R. 417(E) in Gazette of India dated 18" May, 2010,

together with an explanatory memorandum.

G.S.R. 415(E) published in Gazette of India dated 18" May, 2010,

together with an explanatory memorandum granting rebate of duty paid

on the excisable goods, mentioned therein.
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)

(6)

(7

(8)

(iv) G.S.R. 449(E) published in Gazette of India dated 26" May, 2010,
together with an explanatory memorandum making certain amendments
in the Notification No. 42/2001-C.E. (N.T.) dated 26™ June, 2001.

(Placed in Library, See No. LT 2993/15/10)

(1) A copy of the Annual Report (Hindi and English versions) of the National

Bank for Agriculture and Rural Development, Mumbai, for the year 2009-2010,

alongwith Audited Accounts.

(i1)) A copy of the Review (Hindi and English versions) by the Government of

the working of the National Bank for Agriculture and Rural Development,

Mumbai, for the year 2009-2010.

(Placed in Library, See No. LT 2994/15/10)

A copy each of the following Notifications (Hindi and English versions) under

Section 48 of Foreign Exchange Management Act, 1999:-

(1) The Foreign Exchange Management (Guarantees) (Amendment)
Regulations, 2010 published in Notification No. G.S.R. 634(E) in Gazette
of India dated 27" July, 2010.

(i1) The Foreign Exchange Management (Foreign Exchange Derivative
Contracts) (Amendment) Regulations, 2010 published in Notification No.
G.S.R. 635(E) in Gazette of India dated 27" July, 2010.

(Placed in Library, See No. LT 2995/15/10)

A copy of the Securities and Exchange Board of India (Mutual Funds)

(Amendment) Regulations, 2010 (Hindi and English versions) published in

Notification No. LAD-NRO/GN/2010-11/13/13945 in Gazette of India dated

29 July, 2010, under Section 31 of Securities and Exchange Board of India Act,

1992.

(Placed in Library, See No. LT 2996/15/10)

A copy of the Report (Hindi and English versions) on the Trend and Progress of

Housing in India, 2008.

(Placed in Library, See No. LT 2997/15/10)
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(9) A copy each of the following papers (Hindi and English versions) under Article

151(1) of the Constitution:-

(1)

(ii)

Report of the Comptroller and Auditor General of India-Union
Government (Defence Services) (No. 16 of 2010-11)- Air Force and Navy,
for the year ended March, 2009.

Report of the Comptroller and Auditor General of India-Union
Government (Defence Services) Ordnance Factories (No. 15 of 2010-11)-
Procurement of Stores and Machinery in Ordnance Factories, for the year
ended March, 2010.

(Placed in Library, See No. LT 2998/15/10)

THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRI BHARATSINH
SOLANKI): I beg to lay on the Table:-

(1) A copy each of the following Notifications (Hindi and English versions) under

Section 59 of Energy Conservation Act, 2001:-

(1)

(i)

(iii)

(iv)

The Bureau of Energy Efficiency (Particulars and Manner of their Display
on Labels of Tubular Fluorescent Lamps) Regulations, 2009 published in
Notification No. 2/11(5)/03-BEE.1 in Gazette of India dated 7™ July,
2009.

The Bureau of Energy Efficiency (Particulars and Manner of their Display
on Labels of Room Air Conditioners) Regulations, 2009 published in
Notification No. 2/11(5)/03-BEE.2 in Gazette of India dated 7™ July,
2009.

The Bureau of Energy Efficiency (Particulars and Manner of their Display
on Labels of Distribution Transformers) Regulations, 2009 published in
Notification No. 2/11(5)/03-BEE.3 in Gazette of India dated 7™ July,
2009.

The Bureau of Energy Efficiency (Particulars and Manner of their Display
on Labels of Household Frost Free Refrigerators) Regulations, 2009
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published in Notification No. 2/11(5)/03-BEE.4 in Gazette of India dated
7™ July, 2009.
(Placed in Library, See No. LT 2999/15/10)

A copy of the Annual Report (Hindi and English versions) of the Bureau

of Energy Efficiency, New Delhi, for the year 2008-2009, alongwith Audited

Accounts.

(i)

A copy of the Review (Hindi and English versions) by the Government of

the working of the Bureau of Energy Efficiency, New Delhi, for the year 2008-

20009.

(3)  Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (2) above.

(Placed in Library, See No. LT 3000/15/10)

(4) A copy of the each of the following notifications (Hindi and English versions)

under Section 179 of the Electricity Act, 2003:-

(1)

(i)

(iii)

(iv)

The Central Electricity Regulatory Commission (Procedures for
calculating the expected revenue from tariffs and charges) Regulations,
2010, published in Notification No. L-1/9/2009-CERC in Gazette of India
dated 16™ April, 2010.

The Central Electricity Regulatory Commission (Unscheduled
Interchange charges and related matters) (Amendment) Regulations, 2010,
published in Notification No. L-1(1)/2009-CERC in Gazette of India
dated 28" April, 2010.

The Central Electricity Regulatory Commission (Power System
Development Fund) Regulations, 2010, published in Notification No. L-
7/14/2010-CERC in Gazette of India dated 7" June, 2010,

The Central Electricity Regulatory Commission (Grant of Regulatory
Approval for Execution of Inter-State Transmission Scheme to Central
Transmission Utility) Regulations, 2010, published in Notification No. L-
1/41/2010-CERC in Gazette of India dated 7™ June, 2010.
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(vi)

(vii)

(viii)

(ix)

(x)

(xi)

29

The Central Electricity Regulatory Commission (Payment of Fees)
(Amendment)s Regulations, 2010, published in Notification No. L-
7/142/157/2008-CERC in Gazette of India dated 7™ June, 2010.

The Central Electricity Regulatory Commission (Procedure, Terms and
Conditions for Grant of Trading Licence and other related matters) (First
Amendment) Regulations, 2010, published in Notification No. L-
7/143(158)/2008-CERC in Gazette of India dated 7™ June, 2010.
Notification No. L-1/18/2010-CERC in Gazette of India dated 3™ July,
2010 containing addendum to the Central Electricity Regulatory
Commission (Indian Electricity Grid Code) Regulations, 2010.
Notification No. L-1(1)/2009-CERC in Gazette of India dated 3™ July,
2010 containing corrigendum to the Central Electricity Regulatory
Commission (Unscheduled Interchange Charges and related matters)
(Amendment) Regulations, 2010.

The Central Electricity Regulatory Commission (Procedure, Terms and
Conditions for Grant of Transmission Licence and other related matters)
(Amendment) Regulations, 2010, published in Notification No. L-
7/165(180)/2008-CERC in Gazette of India dated 26™ May, 2010.

The Central Electricity Regulatory Commission (Indian Electricity Grid
Code) Regulations, 2010, published in Notification No. L-1/18/2010-
CERC in Gazette of India dated 28™ April, 2010.

The Central Electricity Regulatory Commission (Sharing of Inter State
Transmission Charges and Losses) Regulations, 2010, published in
Notification No. L-1/44/2010-CERC in Gazette of India dated 16™ June,
2010.

(Placed in Library, See No. LT 3001/15/10)
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12.01 hrs.
MESSAGES FROM RAJYA SABHA

AND
BILL AS PASSED BY RAJYA SABHA

SECRETARY-GENERAL: Madam Speaker, I have to report the following messages

received from the Secretary-General of Rajya Sabha:-

(111) ‘I am directed to inform the Lok Sabha that the Rajya Sabha
at its sitting held on Friday, the 13" August, 2010, adopted the
following motion in regard to the Committee on the Welfare of
Scheduled Castes and Scheduled Tribes:-

“That this House concurs in the recommendation of the Lok
Sabha that the Rajya Sabha do agree to nominate one
Member from Rajya Sabha, to associate with the
Committee on the Welfare of Scheduled Castes and
Scheduled Tribes for the unexpired portion of the term of
the Committee vice Shri Nand Kumar Sai, who retired
from the Rajya Sabha on the 29" June, 2010 and do
proceed to elect, in such manner as the Chairman may
direct, one Member from amongst the Members of the
House to serve on the said Committee.”

2. I am further to inform the Lok Sabha that in pursuance of the
above motion, Shri K.B. Shanappa, Member, Rajya Sabha has
been duly elected to the said Commuittee.

(1v) “In accordance with the provisions of rule 111 of the Rules
of Procedure and Conduct of Business in the Rajya Sabha, I am
directed to enclose a copy of the Foreign Contribution (Regulation)
Bill, 2010 which has been passed by the Rajya Sabha at its sitting held
on the 19" August, 2010.”

(v) “In accordance with the provisions of rule 127 of the Rules of
Procedure and Conduct of Business in the Rajya Sabha, I am directed
to inform the Lok Sabha that the Rajya Sabha at its sitting held on the
19" August, 2010 agreed without any amendment to the Land Ports
Authority of India Bill, 2010 which was passed by the Lok Sabha at
its sitting held on the 6" May, 2010.”
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3. Madam, [ laid on the Table the Foreign Contribution
(Regulation) Bill, 2010, as passed by Rajya Sabha on the
19" August, 2010.
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12.01% hrs.

Committee on Absence of Members from the Sittings of the House
2"! Report
ST, TelR (Teltion):  37edel Heledl, § QT Bl d5h] A [awl b JguiRAf e affer o1 gaw
e (B Qo SRSl ApRol) URgd el g

... (Interruptions)

12.02 hrs.

STANDING COMMITTEE ON FOOD, CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION
8™ Report
SHRIMATI HARSIMRAT KAUR BADAL (BHATINDA): 1 beg to present the
Eighth Report (Hindi and English versions) of the Standing Committee on Food,
Consumer Affairs and Public Distribution (2009-10) on the subject "Food Subsidy and
its Utilisation’ of the Ministry of Consumer Affairs, Food and Public Distribution
(Department of Food and Public Distribution).

12.02 hrs.

STANDING COMMITTEE ON LABOUR
(i) 13™ and 14™ Reports

SHRI HEMANAND BISWAL (SUNDARGARH): I beg to present the following
Reports (Hindi and English versions) of the Standing Committee on Labour:

(1) Thirteenth Report on Action Taken by the Government on the
recommendations/observations contained in the Fortieth Report of the
Standing Committee on Labour (Fourteenth Lok Sabha) on the Problems
Being Faced by Workers due to Sickness of HMT Units’;
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(2) Fourteenth Report on Action Taken by the Government on the
recommendations/observations contained in the Tenth Report (Fifteenth Lok
Sabha) of the Standing Committee on Labour (Fourteenth Lok Sabha) on the

‘Demands for Grants of the Ministry of Labour and Employment for the year
2010-11".
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(ii) Statements

SHRI HEMANAND BISWAL (SUNDARGARH): 1 beg to lay on the Table the

following statements (Hindi and English versions) of the Standing Committee on

Labour:-

(1)

)

3)

4

Statement showing further Action Taken by the Government on the
recommendations/observations contained in Seventh Report (Fifteenth Lok
Sabha) of the Standing Committee on Labour (2009-10) on the
recommendations contained in Thirty Fifth Report (Fourteenth Lok Sabha) on
"General conditions of weavers in the country — a case study of Sircilla
concentration zone of weavers’ of the Ministry of Textiles.

(Placed in Library, See No. LT 3002/15/10)

Statement showing further Action Taken by the Government on the
recommendations/observations contained in Eighth Report (Fifteenth Lok
Sabha) of the Standing Committee on Labour (2009-2010) on the
recommendations contained in Thirty Ninth Report (Fourteenth Lok Sabha) on
‘Employees’ Provident Fund Organisation — Employees’ Pension Scheme,
1995 of the Ministry of Labour and Employment.

(Placed in Library, See No. LT 3003/15/10)

Statement showing further Action Taken by the Government on the
recommendations/observations contained in Ninth Report (Fifteenth Lok Sabha)
of the Standing Committee on Labour (2009-2010) on the recommendations
contained in Third Report (Fifteenth Lok Sabha) on "Demands for Grants’ for
the year 2009-2010 of the Ministry of Labour and Employment.

(Placed in Library, See No. LT 3004/15/10)

Statement showing further Action Taken by the Government on the
recommendations/observations contained in Twelfth Report (Fifteenth Lok
Sabha) of the Standing Committee on Labour (2009-2010) on the
recommendations contained in Fourth Report (Fifteenth Lok Sabha) on
‘Demands for Grants’ for the year 2009-2010 of the Ministry of Textiles.
(Placed in Library, See No. LT 3005/15/10)

... (Interruptions)
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12.04 hrs.

STANDING COMMITTEE ON WATER RESOURCES
5™ Report

ST 3] TUSH (SI@): 3fedel Haled, H STl AWIES JATed &I M & AR (2009-2010)
& IN H gt Ufaded (151 A | H sfafdse fewfori/ReiRell )R IReR g1 ®l-Ti-driare
& Hag H S Gy Gedl wrl Ay &1 gt gfadeT (R qen siUs AwhRen) UK bRl
gl

... (Interruptions)

12.05 hrs.

STANDING COMMITTEE ON HUMAN RESOURCE DEVELOPMENT
225™ Report

SHRI ASHOK TANWAR (SIRSA): I beg to lay on the Table the Two Hundred
Twenty-fifth Report (Hindi and English versions) of the Standing Committee on
Human Resource Development on "The Educational Tribunals Bill, 2010’.E

... (Interruptions)


rjs
d by g 
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12.06 hrs.
TRADE MARKS (AMENDMENT) BILL, 2009
Amendments made by Rajya Sabha

MADAM SPEAKER: Item no. 16, Shri Anand Sharma.

... (Interruptions)
THE MINISTER OF COMMERCE AND INDUSTRY (SHRI ANAND SHARMA): 1
beg to move:

“That the following amendments made by Rajya Sabha in the Bill to
amend the Trade Marks Act, 1999, be taken into consideration:-

ENACTING FORMULA

1. That at page 1, line 1, --
for “sixtieth”, substitute “Sixty-first”

CLAUSE 1

2. That at page 1, line 2, --
for “2009”, substitute “2010™.”

MADAM SPEAKER: The question is:

“That the following amendments made by Rajya Sabha in the Bill to
amend the Trade Marks Act, 1999, be taken into consideration:-

ENACTING FORMULA

1. That at page 1, line 1, --
for “sixtieth”, substitute “Sixty-first”

CLAUSE 1

2. That at page 1, line 2, --
for “2009”, substitute “2010”.”

The motion was adopted.

... (Interruptions)



20.08.2010 37

12.07 hrs.

At this stage, Dr.Raghuvansh Prasad Singh, Shri Mulayam Singh Yadav, Shri Lalu
Prasad and some other hon. Members came and stood on the floor near the Table

A&l HNSAT : 3T AT I & SIS 3T AT §fSu|
.. (o)
L& HEGAT : 37T AN I Hie W S8y
()
MADAM SPEAKER: We shall now take up each amendment made by Rajya Sabha to
the Bill.
Enacting Formula

MADAM SPEAKER: The question is:

“That at page 1, line 1, --
for “sixtieth”, substitute “Sixty-first”.”

The motion was adopted.

Clause 1
MADAM SPEAKER: The question is:

“That at page 1, line 2, --
for “2009”, substitute “2010”.”

The motion was adopted.
... (Interruptions)
MADAM SPEAKER: Let the House be in order. Please go back to your seats. Please
sit down.

... (Interruptions)
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MADAM SPEAKER: Nothing will go on record.
(Interruptions) ..."
MADAM SPEAKER: Please go back to your seats. Please sit down.

... (Interruptions)

MADAM SPEAKER: The House stands adjourned to meet again at 2 p.m.

12.09 hrs.
The Lok Sabha then adjourned till Fourteen of the Clock.

*Not recorded

38
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14.00 hrs.
Lok Sabha re-assembled at Fourteen of the Clock
(Mr. Deputy-Speaker in the Chair)

TRADE MARKS (AMENDMENT) BILL, 2009
Amendments made by Rajya Sabha — Contd.

MR. DEPUTY SPEAKER: The House shall now continue with Item No.16.

14.01 hrs.

At this stage, Shir Shailendra Kumar, Dr. Raghuvansh Prasad Singh, Shri Mulayam
Singh Yadav, Shri Lalu Prasad and some other hon. Members came and stood on the
floor near the Table

MR. DEPUTY-SPEAKER: The Minister may now move that the amendments made by
Rajya Sabha be agreed to.

THE MINISTER OF COMMERCE AND INDUSTRY (SHRI ANAND SHARMA):
Sir, I beg to move:

“That the amendments made by Rajya Sabha in the Bill be
agreed to. ”

MR. DEPUTY-SPEAKER: The question is:

“That the amendments made by Rajya Sabha in the Bill be
agreed to. ”

The motion was adopted.
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14.03 hrs.
STATUTORY RESOLUTION RE: DISAPPROVAL OF
INDIAN MEDICAL COUNCIL (AMENDMENT) ORDINANCE, 2010
AND
INDIAN MEDICAL COUNCIL (AMENDMENT) BILL, 2010

MR. DEPUTY-SPEAKER: The House shall now take up Item Nos. 17 and 18 together.

... (Interruptions)

it STEHeT YT (STEMETG) : SUedd #eled, Ugel Wt H <y NIy, S9d d1q & # ald
qra ... (agm)
MR. DEPUTY-SPEAKER: Shri Ghulam Nabi Azad.

... (Interruptions)

£ SETEteT Tt ¢ SUTe WEIGy, O 959 & a9 I e ka &1 @ ... (FaeT)

14.04 hrs.

At this stage, Shri Jagdish Sharma came and stood on the floor near the Table

SHRI PRABODH PANDA (MIDNAPORE): Sir, I am pressing my Resolution....
(Interruptions)
MR. DEPUTY-SPEAKER: The question is:

“That this House disapproves of the Indian Medical Council
(Amendment) Ordinance 2010 (No.2 of 2010) promulgated by the
President on 15 May, 2010. ”

The motion was negatived.

... (Interruptions)



20.08.2010 41

MR. DEPUTY-SPEAKER: The question is:
“That the Bill further to amend the Indian Medical Council Act,

1956, be taken into consideration ”

The motion was adopted.

... (Interruptions)

MR. DEPUTY-SPEAKER: The House shall now take up clause-by-clause

consideration of the Bill.
There is an amendment to Clause 2. Dr. Anup Kumar Saha.

... (Interruptions)

DR. ANUP KUMAR SAHA (BARDHMAN EAST): Sir, I beg to move:

Page 2,--

after line 7, insert—
“Provided that the Central Government, besides the seven members of
the Board referred to in this sub-section, shall also, in consultation with
the State Governments, appoint representatives of the States as members

of the Board”.

MR. DEPUTY-SPEAKER: I shall now put the amendment moved by Dr. Anup Kumar
Saha to the vote of the House.
The amendment was put and negatived.

... (Interruptions)

MR. DEPUTY-SPEAKER: The question is:
“That clause 2 stand part of the Bill.”
The motion was adopted.
Clause 2 was added to the Bill.
Clause 3 was added to the Bill.
Clause 1, the Enacting Formula and the Long Title were added to the Bill.
MR. DEPUTY-SPEAKER: The Minister may now move that the Bill be passed.

... (Interruptions)
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SHRI GHULAM NABI AZAD: Sir, I beg to move:
“That the Bill be passed.”
MR. DEPUTY-SPEAKER: The question is:
“That the Bill be passed.”
The motion was adopted.
... (Interruptions)
MR. DEPUTY-SPEAKER: Shri M. Veerappa Moily.
... (Interruptions)
MR. DEPUTY-SPEAKER: The House stands adjourned to meet tomorrow, the 21%
August, 2010, at 11.00 a.m.

14.07 hrs.

The Lok Sabha then adjourned till Eleven of the Clock
oturday, August 21, 2010/Sravana 30, 1932 (Saka).



reporters
Friday, March 10, 2000/Phalguna 20, 1921 (Saka).
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